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Shri Ajit Singh Sarhadi: 1s there any
possibility of earlier exhibition of a
shert documentary film before the full
length film comes In*

Shrt A C Jeshi: A short fiim on
Gendhiji entitled “A Memory to be
cherished” has been completed and it
15 proposed to release this short film
of about 300 £t. on the 2nd of October,
1059, the birthday of Gandhyi

Shri Sublman Ghese: May I know
whether any person has been selected
to personify Gandhiji in that film*

Shri A. C. Joshi: Not so far
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Copy-Right Agreement with Pakistan

+
{ Shri Ajit Singh Sarhadi:
JI10I8. { Shri D. C, Sharma:
{ Stri Wodeyar:

Will the Prime Minister be plessed’
to refer to the reply given to Starred
Question No 538 on the 23rd February,
1959, and state

(a) whether any further reply has
since been received from Pakistan
Government in regaxd to proposed
Copy-right Agreement between the
Governments of India and Pakistan;,
and

(b) 1if s0, the nature thereof?

The Deputy Minister of Extermsl)
Affatrs (Shrimatt Lakshmi Meamm):
ta) Yes, Sir

(b) The Government of Pakistan
have stated that they are at present
considening the question of amending
the existing copyright law in Pakistan
and that it 15 premsture to conmder
at this stage a proposal for a mutusl
agreement in the matter

Shri Ajit Singh Barhadi: Is there any
target fixed for the purpose? Is there
any possibility thet in the nesr future
there will be an agreement®

Shrimati Lakshmi Menon: It depercis
on the time that Pakistan takes to
amend thewr Copyright Act because
under the Berne Convention of whuch
both countnes are signatories the
arrangement has to be bilateral

Shri Hows Barsa. My I know whe-
ther there has been any infringement
so far i respect of books and films
in Pakistan®

Shrimati lakshmi Memen: There
have been compleints about infringe-
ment 10 both the countries since 1953,
It 1s on that acoount that we want to.
take this up with Pakistan





